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C.CE. MEERUT 1 Appellant
Vs
M/S AVADH ALLOYS PVT. LTD. Respondent

I am directed to transmit herewith a certified copy of Final order No. 537 /2010 -SM[BR] dated 10.5.2010
passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944
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COURT NO. II
Excise Appeal No. 1120 of 2008-SM

(Arising out of Order-in-Appeal No. 46-CE/MRT-1/2008 dated
27.2.2008 passed by the Commissioner (Appeals), Central Excise,

Meerut)

CCE, Meerut ‘ Appellant
Vs.

M/s Avadh Alloys (P) Ltd. Respondent

Appearance:

Appeared for Appellant . Shri S. Gautam, SDR

Appeared for Respondent : Shri Alok Arora, Advocate

Date of Hearing: 7.5.2010

CORAM: HON’BLE MR. D.N. PANDA, JUDICIAL MEMBER

—F7alorder No..ﬁﬁZ/??ﬁZf.:éfMQfééd .............

Per D.N. Panda:

When the Appeal was called for hearing, it has been noticed
that authorisation for the appeal does not bear any date while one
Commissioner has dated as 30™ April 2008 the other Commissioner
has not dated the authorisation. Therefore such a%
authorisation (appearing only date) by oneaagﬁr(;lmissionerlgoes not

get sanction of law. Therefore, Revenue’s appeal dismissed.

(Dictated & pronounced in open Court)

(D.N. PANDA)
JUDICIAL MEMBER

RM




